IN THE NATIONAL COMPANY LAW TRIBUNAL, NEW DELHI
PRINCIPAL BENCH

ITEM No. 115
(IB)-486(PB)/2018

IN THE MATTER OF:

Usha Devi ....  Applicant/petitioner
Vs.
Praveer Construction Pvt. Ltd. ....  Respondent

Under Section 7 of (IBC)

Order delivered on 28.09.2018

Coram:
CHIEF JUSTICE (Retd.) M.M.KUMAR
Hon’ble President

Sh. S.K. Mohapatra,
Hon’ble Member (T)

PRESENTS

For the petitioner: Mr. Deepak Dahiya, Adv.
For the respondent: -

ORDER
In pursuance of order dated 10.09.2018 additional affidavit
along with other documents have been filed and the delay in period
of limitation is sought to be explained by attaching various
documents including the proceedings before Hon’ble Delhi High
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Arguments heard. Order reserved.
(M. M. KUMAR)

PRESIDENT
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(S. K. MOHAPATRA)
MEMBER (TECHNICAL)

28.09.2018
Ritu Sharma



